
 

is done in this case. Therefore, I say that the 
Government, although tehy have introduced 
a very good scheme, has failed to attract 
small investors. This is with regaid to 
attracting savings. 

As has been pertinently pointed out, 
where has this money been invested? As far 
as we know, from the report it appears that 
only a small percentage is invested in small-
scale industries. It was thought that with the 
introduction of this scheme, small-scale 
industries would be encouraged and money 
would be provided for them. But v e find 
that hardly 4% has gone to the small 
industries. The rest of it has been given to 
big companies or big monopolists. 

[ THE DEPUTY CHAIRMAN in  the Chair ] 
In fact, they do not need help from this 
source. They have got so many other sourc-
es. They can find money from the banks, 
from finance companies, from financial o >r-
porations and so on where bigger interests 
are involved. The Unit Trust, it is reporti d, 
has advanced money not to the small scale 
people but to the big industries. Therefore, 
the purpose of it is defeated. 

Now, we do not know anything about the 
managerial expenses incurred on the working 
of the scheme. Sometimes it is mentioned as 
5 per cent., sometimes it is said it is more. 
We should have a clear idea about the ex-
penditure incurred on the scheme. In f; ct, 
our effort should be to spend very little on 
managerial expenses and invest on sources 
which would yield higher dividends so that 
ultimately the small investor gets more 
interest. 

Now the question was raised, and rightly 
too, that the value of the Unit in the market 
at present is Rs. 10 -60. That is the purchase 
price. But when the investor returns his unit, 
he gets only Rs. 10 -10. The difference of 50 
paise is, thus there. If they are treated as 
shares, there should be one value for sale as 
well as purchase. Here the Gov. rn-ment is 
the sole authority. They have fixed the price 
according to market conditions. Therefore, 
there should be one price for the purchase as 
also the sale of the Units. 

Lastly, if the Government wants to popu-
larise the scheme, and they should because it 
is one of the most important schen 

the present economic context, it should start 
selling the Units at par for some time. I do 
not know, but I think there is one day in a 
month or a year when they sell the Units at 
par. For the rest of the period they sell at the 
market price. 

THE DEPUTY CHAIRMAN: Mr. 
Khandekar, it is 3 -30 and we have the 
moticm on the Orissa famine conditions. 

SHRI R. S. KHANDEKAR: I am finish-
ing. I would suggest that for some time the 
Units should be sold at par and more effort 
should be made to popularise them; other-
wise it would be spoiling a very good scheme 
as they have spoiled so many other schemes 
up till now. 

MOTION   RE SITUATION   ARISING 
OUT   OF   FAMINE     CONDITIONS 

AND ALLEGED STARVATION 
DEATHS IN ORISSA 

SHRI LOKANATH MISRA (Orissa): 
Before you take up this motion, I have a 
submission to make. I would very much like 
the Prime Minister to be here because she is 
the only Minister from the Centre who has 
been to that area and who has collected 
some personal impressions. The courageous 
Mr. Subramaniam did not want to face the 
weather. 

THE DEPUTY CHAIRMAN: That is all 
right. The Prime Minister would be here. 

SHRI MULKA GOVINDA REDDY 
(Mysore): On a point of order, Madam. Just 
now the Constitution (Amendment) Bill has 
been thrown out. I would like to know 
whether the present Government is still 
enjoying confidence. It has lost the 
confidence of the Lower House. 

THE DEPUTY CHAIRMAN: Anyway, 
we are not concerned with that. 

SHRI MULKA GOVINDA   REDDY: 
We are very much concerned, Madam. They 
are not competent to continue functioning. 
THE DEPUTY  CHAIRMAN: We go on to 
the motion on Orissa food situation. SHRI 
BANKA BEHARY DAS (Orissa): Madam, I 
move: 

"That the situation arising out of 
famine conditions and starvation deaths 
in Orissa be taken  into consideration." 
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Madam, we arc greatly concerned about the 
famine that stalks a sizable tract of Orissa and the 
>.t;irvation deaths that are occurring in spite of 
our persistent requests and appeals to the 
Government to admit that really famine has come.   
Starvation deaths are taking place but the present 
Government is not prepared to admit it.   1 do not 
know the reasons.   Of course just two days back 
when the Prime Minister was in Orissa and was 
pressed by pressman to say whether there  was  
famine   or  not,  she  indirectly admitted that 
there was famine, though up till now she had not 
expressed her opinion about the starvation deaths 
there.   I was hearing Mr. Subramaniam when he 
was replying in the other House.   He admitted to 
this extent that there ;s great hardship in Orissa, 
the relief that was being given previously was 
inadequate and the measures that have been taken 
arc belated.   To this extent he has gone.  I know 
when he visited Bhubaneswar last time, the rains 
came and washed   away   his  tour  programme.   
He could not go to that area.   He had to depend 
upon the reports of the officers of the Central 
team that visited that area and of the State 
Government. Later I brought a calling attention 
notice here to show that we had no faith in the 
reports given by the officials or by the Orissa 
Government.    We wanted that the Union 
Government should step in to look into the 
matters themselves and give their opinion about it.   
I do not want to dwell much on the word 'famine' 
or the words 'starvation deaths'.   But I want to 
submit, Madam, that there must be some 
psychological reason behind this fact when they 
want to hide from us that there are   starvation     
deaths     and     there   is famine. 

In this connection before I give you the 
background of Orissa, famine, I want to refer you 
to the Famine Enquiry Commission Report of 
Bengal, how famine came there. I can say that 
exactly the same situation prevails in Orissa. The 
report says, "The course of events and the way in 
which things operate arc somewhat as follows: 
Crops fail because of drought, people in the 
affected area are deprived of local supplies of 
grain and the reserves of money are reduced 
because agriculture is their sole means of 
livelihood and without help  they  would   starve.   
At  this  point 

Government steps in and provides them with 
money to buy food. Money is provided at loan, 
gratuitous relief or as wages for laboui in 
connection with relief works." This was the 
situation when Bengal famine came. And 
generally this is the situation wherever famine 
occurs. Madam, I want to give you a little 
background before 1 give my suggestions how to 
meet this great challenge that has come. 

At the outset, 1 want to impress upon you that 
famine is not something that comes from the 
Heaven.   I know that drought is sent by nature; 
God sends drought to this earth but famine is sent 
by human beings, by the rulers who adorn the 
throne.   During the last monsoon there was hardly 
25" to 30* of rain and that was also en atic.   In the 
months of August and September the Deputy 
Minister of Orissa who represents that very area 
which is now famine-stricken met the press and 
categorically said that "Our people are suffering 
under great hardship; they are going without food; 
they are living on leaves and after selling their 
utensils and goats, some of them are selling even 
their children."   This is not the statement made by 
any Opposition member.   It is made by the 
Deputy Minister of Oiissa who represents 
Nawpara sub-division of Kalahandi District in that 
State.   In the months of August and September 
the Assembly was there and the Orissa   Members   
confronted   the   Orissa Government with   this   
statement.   Then you will be astonished to know 
that one of the Ministers replied that tney were all 
tissues of lies and the reports were based on third 
hrnd information.   From here I can say that the 
famine that is now stalking my land, nobody is 
responsible for it excepting the Government of 
Orissa and to a certain extent the Union 
Government also. Madam, during August and 
September almost an identical situation developed, 
as I have quot-id from the Bengal Famine 
Commission Report.   Then migrations  of lower 
class people look place.   Madam, I can tell you 
that though on an average from 20 to 25 per cent, 
ol the people of India are  landless labourers, in 
this particular tract about 40 per cenl. of the 
people are landless labourers, mc:;t of them 
constating of Adivasis, Harijars and  lower caste 
Hindus.   It is another paradox that in that portion 
of Orissa   they are called Sukhvasis.   Sukh-vasis 
means those who live in happiness. 



 

It is a paradox. The feudal lords and land-
owners have been for ages exploiting these 
landless labourers, the Sukhva-.is, those who 
are supposed to live in happiness. 1 am sorry 
to say that they started migrating The Central 
Team that visited that state said that 
migration to a large extent had not taken 
place. I had been to that portion of Orissa 
during the last week of last month ant! 1 have 
made a note of it that in the very village of 
Sinapali which the Prime Minister visited the 
other day—the colony of Harijans—there 
were hardly 35 families out of 120 families. 
The rest had migrated for the last tour or five 
months leaving their houses to be taken care 
of by thieves or by wild animals. The second 
stage was when those lower class people and 
the lower middle class people l iving in 
those areas began to sell their ornaments and 
utensils at veiy cheap rates to the 
moneylenders who for a long period have 
been exploiting that region. The third stage 
came when their livestock and cattle were 
sold. In this connection I would like to refer 
you to the report of the Central Team. They 
say that they hi d visited this area only one 
week back and they could not find that 
livestock had been sold to such an extent. 
What I want to to is that in that very Khariar 
panchayat which the Prime Minister visited 
the other day, Panchayat itself collected as 
much is Rs. 14,000/- as levy on the sales of 
live stocks in that bazaar or market, at the i; 
to of two annas per bullock. And the popul-
ation of that block is hardly 30,000 and of 
the Panchayat Sammiti is only 4,000. And 
that Panchayat has during this drought 
collected as much as Rs. 14,000/- from levy 
on the sales of livestock. And I the report of 
the Central Team whii after going to that 
area that large seal is not a fact and that the 
sales were not abnormal. 

Then came the fourth stage where the 
children were abandoned. Children are sold 
each for Re. 1/-. I do not want to read out all 
these things now because it is known to all. I 
have visited the place. The husbands 
deserted their wives and in many parents 
deserted their children. The family life is 
destroyed. And you can see as it happens in 
the case of famine everywhere, not only is 
family life destroyed, even morals go down. 

Then comes the fifth stage when a sizeable 
population, about 40 per cent to 50 per 

cent started eating non-edible articles like 
peepal leaves and other non-edible things. In 
this connection with your permission I might 
quote from the "Times of India" of the 12th 
of this month when the special 
correspondent of the "Times of India" 
visited that area along with Shri Chagana-lal 
Joshi, an experienced, great social worker 
who had been sent there by the ex-President 
of the Congress, Shri U. N. Dhebar: "Mr. 
Chaganlal Joshi, a septagena- rian social 
worker from Bombay sent by Mr. U. N. 
Dhebar, was asking as a government official 
stood by, 'What are they eating here?'   
'Mahua flowers and peepal leaves'.   We 
could not believe it. We went into a hut and   
found peepal leaves being boiled for the 
afternoon meal." Madam, I said these things 
the other day. I have seen with my own eyes 
how a sizeable population is living on peepal 
leaves and how a  sizeable   population   is   
living   on   the powder of baiks of trees.   
And here  is   a report from a great social 
worker deputed to the place by no less a 
person than the ex-President  of the 
Congress.   He along with the special 
correspondent of the Times of India has 
gone and seen the position as it is there. 

Madam, then starvation deaths came. It 
was inevitable. I quoted from the Bengal 
Famine Report. These are the stages that the 
people pass through when a famine occurs. 
All this time the State Government was 
sitting silent though the State Assembly met 
in August and then in September. In 
December there was a great debate and only 
in December in the Supplementary Budget, 
more than Rs. 2 crores were provided. After 
two or three months, only from about the 
middle of March did they begin utilising this 
money. 

From all this you can see, Madam, you 
can understand, how seriously the State 
Government and the Union Government 
have been taking the matter. 

Madam, in this connection I want to quote 
from the Report on the 1866 famine. Just 
about a hundred years ago we experienced a 
great famine in this land. At that time lakhs 
of people died because the then government 
was a foreign government, an incompetent 
government, an irresponsible government, a 
government which did not care for the 
population.   Even then th 
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[Shri Banka Behary Das.) 
Governor-General at that time accused his 
officers and,1 said: 

"The famine in Orissa occurred be-
cause of want of foresight, want of per-
spection and the precautions regarding 
the impending tragedy." 

Madam, even the Governor-General of India 
during that British regime did not allow his 
officers to go scot free. But here in inde-
pendent India, after nineteen years of 
independence, claiming that we are esta-
blishing socialism and a welfare State, they 
have allowed some four to five lakhs of 
people in that particular area to suffer from 
famine and left them and their children to be 
taken care of by nature or by wild animals. 

In this connection I would like to refer to 
the press reports and the A.I.R. broadcasts 
made in connection with the Prime Minis-
ter's visit. The Prime Minister went to Orissa 
and so much talk is made about the morale 
of the people havi ng risen. Madam, how I 
wish that this morale which they say has 
risen now, would continue till the coming 
harvest, till the months of November and 
December. But I want to say this, Madam. 
Let us not deceive ourselves. When a VIP 
goes to a place where the people are hunger-
striken and are going through the utmost 
hardship in their lives, they may get some 
hope from the visit of that VIP. But to these 
hungry millions, real morale can come only 
in the shape of food, in the shape of test 
relief works, in the shape of agricultural 
operations. In this connection I would like to 
quote Mahatma Gandhi who in 1922 said: 

"Before a hungry people if God wants 
to come he will have to come in the 
shape of rotti, in the shape of food and 
not in the shape of God." 

Therefore, the Prime Minister may go and 
others who are all interested in seeing that 
the situation is corrected, they also should 
visit that area, but with austerity and not 
with the pomp that is attached to the Prime 
Minister's [visit. 

Madam, the most important thing that I 
want to impress upon the House is that if 
they want the morale of the people to be 
uplifted then the only course to follow is 
from now on to concentrate not only on 
short-term measures but also on longterm- 

measures for alleviating the miseries of the 
people. In this connection I want to refer to 
the report recently written by Shri Nabha 
Krushna Chaudhuri, an ex-Chief Minister of 
Orissa. Madam, he has been so much 
distressed at the misery caused by this 
famine that he has been overwhelmed and 
he has said that in spite of this distress the 
Government was playing to the tunes of the 
millowners there. Two days back in one of 
the largest circulated papers there Shri 
Nabha Krushna Chaudhuri has written: 

"Instead of working as public servants 
because they are responsible for protec-
tion of the lives and property of the 
people, the Congress Government and 
the Administration aie conducting them-
selves according to the advice of their 
appointed procurement agents of food 
grains. I know that many rice mill-
owners by paying nominal Congress 
members' fees and by wearing khadi caps 
have become active Congress members. 
The Congress is very anxious for the 
profit of these rice millowners, because 
the Congress depends upon them for its 
election funds." 

Madam, this is not my version. I am not 
saying that for accusing the State Govern-
ment. It is said by an ex-Chief Minister of 
the State and even now the State Govern-
ment is hand in gloves with the millowners 
and as a result of that the Government does 
not want to take any of these effective steps 
to allay the misery of the people. 

In this connection I want to impress upon 
the House some of the measures that should 
be taken up immediately so that those who 
are now undergoing this misery may 
themselves see a ray of hope in their lives. 

THE DEPUTY CHAIRMAN: But your 
time is over. 

SHRI BANKA BEHARY DAS: Just five 
more minutes, Madam, and I have done. 

THE DEPUTY CHAIRMAN: You have 
already taken 20 minutes. 

SHRI BANKA BEHARY DAS: Just one 
or twe more minutes, Madam so that T may 
mention the projects to be taken up. 

THE DEPUTY CHAIRMAN: But there 
are so many others to speak. 
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SHRI BANKA BEHARY DAS: 1 want to 
impress upon the House the measures that 
should be undertaken immediately. Test relief 
works should be undertaken in a bigger way. 
And as I have already pointed out, gratuitous 
relief should be given to the affected people. 
1 may here mention for the information of 
the Prime Minister that the amount of 
gratuitous relief for every adult and every 
child has been reduced recently. And then in 
the fair price shops mostly paddy should be 
sold in preference to rice. Children's feeding 
should be stepped up and school fees should 
be exempted. Also agricultural operations 
should be started. 

Also 1 want to submit that Orissa is a 
backward State financially and so the Centre 
should not insist upon the share of the State 
being paid for meeting this drought situation. 
The Centre should completely. give 
whatever help the State Government 
requires. Also as long-term measures, the 
Indravati project should be taken up. The 
Chief Minister there had recently pro-
pounded the Special Area Development 
Project and that should be taken up with 
necessary changes for improving the irriga-
tion. The Kolab project which has been lying 
with the Government of India should l>e 
taken up so that in future at least we may 
avert such a situation as the present one. 
Thank you, Madam. 

The question was proposed. 

THE PRIME MINISTER AND MINIS-
TER OF ATOMIC ENERGY (SHRIMATI 
INDIRA GANDHI): Madam, as the House 
knows, I have just returned from a two-day 
trip in Orissa. I was naturally greatly 
distressed to see the condition of the people 
and it was obvious that they had gone 
through considerable hardship and that thoy 
still have to face quite a lot of difficulties. At 
the same time I think that the energetic 
measures which the State Government has 
taken are bringing the situation under 
control. 

The mover of the Resolution just now 
talked about certain measures. On my trip I 
visited such test relief work;; I visited 
gratuitous relief centres, feeding centres, 
school feeding centres for children and so 
on. I visited a large number of villages. 
Certain programmes had been scheduled for 
me but when I arrived I was met by Oppo-
M55RS/66—5 

sition leaders and others who told me, 'they 
are not taking you to the worst hit villages; 
you should go to such and such villages.' 
Well, I immediately changed my programme 
and I went to the villages which they 
mentioned and I sent  my colleague Mr. 
Jagannath Rao who was with me and Mrs. 
Nandini Satpathy to go to the other villages. 
We went into the houses, we talked with 
people.   1 do not know of course if I have 
still gone to the very worst affected places or 
not because it is difficult to compaj i things 
and it was also not possible for me in the 
limited time to go into the remote interior.   
However, I. think I have got some idea of 
what was being done to meet this extremely  
difficult  situation.    I think the House is 
aware that the State Government has   
appointed   a   Special   Relief   Com-
missioner to co-ordinate  and direct  relief 
work.   He was with us throughout the tour. 
The relief programme has now been revised 
upwards to provide for an outlay of nearly 
Rs. 9 crores.   A sum of Rs. 1 -35 crores was 
made available to the Orissa Government 
some time ago for   expenditure on relief, 
and a further sum of Rs. 2 crores is being 
released today to provide ways and means 
support for further expenditure. I have 
emphasised  that  neither rigidity of 
procedure or formality, nor lack of resources, 
should be allowed to come in the way of the 
programme and siKh further needs as arise 
and are agreed upon will be similarly met. 
Now one of the most important and urgent 

needs of the affected people is the adequate 
and timely supply of seed requirements for 
the next Kharif crop. A programme for the 
procurement and supply of four lakh maunds 
of seed by the middle of June has been 
drawn up and it is already under execution. 
Side by side, Rs. 3 -5 crores of taccavi has 
been arranged. The original limits for the 
grant of taccavi have been liberalised to 
protide loans at the rate of Rs. 100 per acre 
upto the limit of Rs. 800 to the same party. I 
have impressed upon the State Government 
and the officials concerned the importance 
of timely implementation of this programme 
and they have assured me that they will keep 
the target date so that difficulties of 
movement in the rainy season do not come 
in the  way. 

The number of people covered under the 
gratuitous relief programme meant for the 
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[Shrimati Indira Gandhi.] old, the disabled 
and the infirm is being increased by the State 
Government to two lakhs. The number of 
free feeding centres has also been increased. 
Road works have been undertaken to 
provide widespread employment; 10,000 
wells are included in the programme out of 
which 3,000 are to be made pucca 
immediately, and the remaining after the 
rains. Similar other works are being 
undertaken including those which can 
continue during the monsoon. Some medical 
teams are already at work and more will be 
sent. 

One of the questions which was raised 
there concerned the actual wages earned by 
people volunteering for relief works. The 
State Government have agreed firstly, that as 
far as possible panchayat and other agencies 
should be utilised to organise these works 
with a view to minimising reliance on 
middlemen; and secondly, that in the pattern 
of wages paid, a minimum earning of the 
value of Re. 1/- per head per day is ensured 
for subsistence, irrespective of output, with 
more for anyone who is entitled to it on the 
basis of actual work. 

An hon. Member has made a mention 
about the supply of paddy instead of milled 
rice. This request was also made while in 
Bhubaneshwar but I learnt from some of the 
experts who were sent from here that the 
bulk of the supplies had already been con-
verted into rice and stocks of paddy available 
were now relatively limited. Als.o I was told 
that the actual demand for paddy might not 
be much. In the villages I myself questioned 
several women of different castes and in 
different areas and I got the same reaction. 
They were not at all keen for paddy. The 
Chief Minister who was with me also talked 
separately in several places and he also got 
the same impression. However, the State 
Government has agreed to arrange for some 
stocks of paddy to be sent to the affected 
areas and if they find there is a demand they 
will make a greetar effort in this direction. 

The problem of the high price at which 
rice was being sold was also brought up be-
fore me and it has now been decided to sub-
sidise rice in selected areas of specially acute 
distress and secondly to supply partly wheat 
and partly rice in areas where this combina-
tion will be appropriate, thereby bringing 
down the overall purchase price. 

I was particularly concerned, as I am sure 
this House will also be, about the health and 
welfare of children in these areas. I have 
advised the State Government to consider 
extending the scope of the children's midday 
feeding programme to non-schoolgoing chil-
dren, at least in the pockets which are spe-
cially hard hit. At one centre I saw this had 
already been started in small way. I might 
mention that all schoolgoing children are 
covered under this programme and they get 
one meal a day. I have also suggested that a 
suitable person might be attached to the 
Special Relief Ccmissioner to help him 
coordinate the Health and Child Welfare 
programmes. 

For the next agricultural season, apart 
from loans and seed to which I have referred 
earlier, the State Government are arranging 
to press into service all available power 
tillers and some tractors to help cultivators 
plough their lands, subsidising the service in 
the case of the more needy. 

I fully agree with the hon. Member that 
our attention should be as much towards the 
long-term needs of the area as towards their 
immediate needs. Orissa is a State which 
although potentially very rich is at the 
moment one of our most backward and poor 
States. But, Madam, I am sure you are aware 
that many parts of the country are in this 
condition even the part of the country from 
which I come which is the eastern districts of 
U.P.—so that the real difficulty is not 
something which has arisen just now. It is 
something which is long-standing. But this 
does not mean that we should not do 
everything possible to help them. We should 
certainly pay great and urgent attention to the 
long-teim projects also because it is obvious 
that some of these areas have not received 
the impact of the development programmes 
in any appreciable measure and we cannot 
allow this state of affairs to continue. We 
must devise an accelerated programme for 
long-term development on a basis of priority. 
Various memoranda were presented to me 
there. 1 met members of the Opposition, I 
met the hon. Member of the other House 
who represents that area, I met voluntary 
organisations, student's organisations and so 
on and many of these points were made in 
those memoranda. The Indiravati was also 
mentioned and I am asking my colleague, the 
Planning Minister to go into the matter at an 
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early date in consultation with the Planning 
Commission so that we can undertake this 
question of long-term development as early 
as may be practicable. 

One of the major difficulties of this area is 
also lack of communications especially as 
far as the Adivasi and Harijan areas arc 
concerned and this must also receive our 
attention. The other need is of schools. There 
are ordinary schools, but I think their need is 
more for multipurpose schools where they 
can get some social and technical training. 
Now, of course, I do not know how much of 
this it is possible to do immediately, because 
the area is quite a large one, but certainly 
this should be taken in hand and expedited, 
as far as  possible. 

The question of starvation deaths w is 
raised by the hon. Member. Now, in 
Sambalpur district the local authorities have 
made detailed enquiries into each case and f 
went through those reports. My general 
impression is that there have been some 
cases in which deaths have occurred. These 
cases have had, by and large, a background 
of age, of ill-health or disease, which was 
aggravated by prolonged under-nourish-
ment and malnutrition. In some of thise 
cases which I saw,' old women were living 
quite alone and had nobody to look afier 
them. But it did seem to me that slow 
starvation was not the sole cause of Ihise 
deaths. And I should like to add that we saw 
large numbers of people, men, women and 
children and there is no reason to h< Id that 
there had been very great mass starvation, 
judging by how the people whom we saw 
looked. They looked thin naturally, but they 
did not look as if they were going to collapse 
or anything like that. In fact, we see people 
like that, as I mentioned, in (he eastern 
districts of U.P. or even perhaps in the Delhi 
slums, if one were to go there. Nevertheless, 
it is true that malnutrition and poverty exists 
in a large measure and naturally I was most 
distrsessed and concerned to see this, 
especially with regard to the children. This is 
why I feel that the children's programme 
should be given priority and in this I hope 
voluntary organisations will also help. 
Already the students have their holidays and 
they have offered to help. Some of tbem are 
going there. 1 lis, of course, is welcome, but 
it also raises its own problem, which is the 
problem of feeding the people who may 
want to go there, 

and this would be a difficult task, unless they 
themselves or the organisations themselves 
to which they belong, could take this res-
ponsibility. I think now there is much 
greater awareness there, both amongst the 
people and the Government, and I had a 
feeling that the work would be much more 
energetic and everybody was making a 
genuine effort to bring the matter fully under 
control. The major difficulty, as I mentioned 
earlier, is to get the seeds to the farmers 
before the rains begin. The Relief 
Commissioner was sure that he would be 
able to do this. I visited some of these 
distribution centres and, as I said, the people 
looked like normal Indians who were not too 
well fed. As I have mentioned, I think, 
somewhere, their spirit or their morale was 
very good. Those who came to see me were 
cheerful. They were smiling. Even though I 
talked to them, there wete very few who 
made any kind of complaint and among 
those who actually complained there were 
again very old people rather than the 
middle-aged or the young. If there are any 
details which I have left out, no doubt the 
Food Minister will make it up. Thank you. 

THE DEPUTY CHAIRMAN: Mr. 
Lokanath Misra.   You have to be brief. 

SHRI LOKANATH MISRA: Madam, I 
am also a co-sponsor of the motion. So, I 
must be given twenty minutes as well. 
Madam Deputy Chairman, I am rather 
happy and thankful to the Prime Minister for 
her kind visit to Orissa. Before the motion 
was moved, I indicated to you that the 
courageous Mr. Subramaniam went up to 
Bhubaneswar, did not dare the weather and 
came back unceremoniously. I do not know 
what he had to report to Parliament, even 
though he was deputed by the Prime 
Minister to go round before her visit. 

SHRI AWADHESHWAR PRASAD 
SINHA (Bihar): But Mr. Subramaniam gave 
you rains there.   Do not forget that. 

SHRI LOKANATH   MISRA:   But   he 
brought rain to the wrong place, where it 
was not needed. That is what Congress 
people do. Do not interrupt me. If you start 
interrupting me, naturally you should 
expect retorts. 

(Interruptions) SHRI ARJUN 
ARORA (Uttar Pradesh): You cannot hit 
back.   You can only smile. 
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SHRI LOKANATH MISRA: Now, 
Madam, the modus operandi of the Congress 
Party is to always create trouble, to make 
interruptions, not to allow the speakers of 
the Opposition to have their say. Time is 
limited. If you give me time, I am prepared 
to talk Cor the whole day. The attitude of 
the Government of India tcminds me ofa 
statement made by a person who had a law 
suit in a court of law. When he was asked by 
some sympathetic people about the judgment 
in the court, he said: "I have lost my case. I 
have lost my money, but I have learnt law". 
Likewise, lives have been lost, people have 
nothing to eat but Government have learnt 
that there is famine. Now, I have to indicate 
that this Government was warned about this. 
The Assembly warned them. Even in my 
humble way I had warned on the 1st of 
March, saying that at least eight districts in 
Orissa had very bad crops and there was 
almost famine, starvation condition among 
the people there because of drought. The 
people had got from their lands only about 
fifteen days' foodgrains. To this the hon. 
Prime Minister said, in her reply to the 
President's Address, that Mr. Lokanath 
Misra was creating a scare in the country 
unnecessarily and thereby an impression 
might be created abroad that India was 
facing a famine situation. I do not think this 
Government needs a clean certificate from 
countries abroad even when the country is 
undergoing such a serious famine, at least a 
part of the country. 

Then, I hold the Government of India 
responsible primarily for the food scarcity. 
In spite of all the warnings given to the State 
Government and the Central Government, 
the export of paddy and rice was not stopp-
ed. The great Minister-in-charge of Food 
instructed the Government of Orissa to 
continue exports, as it was being done when 
Orissa had its normal food crop in other 
years. Kerala was supplied rice from Orissa 
because there was a 'Bundh'. West Bengal 
was supplied rice from Orissa euqually be-
cause they had another 'Bundh'. Orissa did 
not have any 'Bundh'. Therefore, Orissa had 
to face famine. 

SHRI    ATAL   BIHARI    VAJPAYEE 
(Uttar Pradesh): Now, you have a 'Bundh'. 

THE  MINISTER  OF  FOOD,  AGRI-
CULTURE.   COMMUNITY   DEVELOP- 

I MENT AND CO-OPERATION (SHRI C. 
SUBRAMANIAM): He is indicating it to 
you. 

SHRI LOKANATH MISRA: We do not 
need a 'Bundh'. People are so starved I do 
not know if they can stand up to a 'Bundh'. 
If the Central Government allowed this 
export, on the advice of the Government of 
Orissa, then the Government of Orissa 
should also share the blame along with 
them. One of the ex-Chief Ministers of 
Orissa, Shri Nabakrushna Chaudhury, who 
still continues to be an important member of 
the Congress Party    .    .    . 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI NANDIN1-
SATPATHY): He is not a member of the 
Congress Party.    He has resigned. 

SHRI LOKANATH MISRA: That is 
information to me. You might disown him. 

SHRI DAHYABHAI V. PATEL (Guja-
rat): Since the cardholders of the Com-
munist Parly joined, he resigned very rightly. 

SHRI LOKANATH MISRA: One of the 
ex-Chief Ministers has said that the mill-
ownets wanted to make a profit. Therefore, 
they recommended to the Government of 
Orissa to have this export, and the Govern-
ment of Orissa conceded to their proposal 
and recommended in their turn to the Cen-
tral Government for the export of paddy 
ultimately bringing this famine condition to 
Orissa. To that extent Mr. Subramaniani and 
his Ministry definitely are responsible for 
the famine condition in Orissa. 

Madam, there have been suggestions by 
the Chief Minister of Orissa for funds being 
available from the Centre. Since this famine 
has been created by the Government of India 
and their food policy, responsibility naturally 
devolves on them to make funds available 
necessary for Orissa's famine. Some funds 
have been made available, and I read in the 
papers that it is to the tune of about Rs. 9 
crores, but Orissa needs much more, and 
particularly this long-range programme has 
to be taken up. It might go even to Rs. 40 
crores or Rs. 50 crores which will ultimately 
provide a permanent solution to the area.   A 
short- 
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range policy would not carry the people 
very far. A recurrence of this type of famine 
might be a greater menace. Therefore, if 
provision is made for long-range projects, 1 
think fertile as Orissa is, it would be a 
granary not for Orissa alone but for the 
entire country. 

The Prime Minister was good enough to 
go into details about the wages earned for 
test relit!' work. Test relief work is not the 
only work that people do theie. There is 
another job which is done on a very large 
scale, namely, collecting of'kendu' leaves or 
biri leaves. After that particular trade was 
taken over by the Government—or in other 
words it has now been nationalised— the 
Orissa Government have started appointing 
agents who do the collection on their behalf, 
and in the process of collection of these biri 
leaves, even though a higher wage is 
stipulated for the collectors, I am told that the 
contractors are paying almost half or one-
third of the wages allowed. I do not know if 
the Prime Minister had the time or the 
information to go into these details, but 
somehow it has been overlooked during her 
visit and in her statement. This is an impor-
tant item in so far as it provides employment 
to a substantial number of people in that 
particular area, that being the only area that 
supplies biri leaves to the entire eastern 
India. Therefore, legitimate wages must be 
paid to them, ana it must be enforced by the 
Centre that they get the legitimate wages. 

Madam, liquor shops arc having a heyday. 
When people go hungry whatever money 
they can earn, just in order to forget the 
hunger they go to the liquor shops. As it is. 
there is bootlegging everywhere. The 
Government might take the plea that if we 
stop the licensed liquor shops, there would 
be only bootlegging there, but as it is you 
have it everywhere. On another occasion I 
said that in Cuttack there are 252 illicit 
liquor shops. This Government has only 
been successful in decentralising illicit 
distillation and sale of liquor in this country, 
if they have decentralised anything at all. 
Therefore, you must put an immediate stop 
to these liquor shops. Pay them back 
whatever is their balance due, but stop them 
if you want to save the people there. 

About the long-term projects. Madam— it 
has been already referred to—Indravati 
project must be immediately taken up. That 
would help the area very substantially 

through perennial irrigation. While going 
through the Vaidyanathan Report, as they 
call it, Madam, there is something very 
peculiar here.    It says: 

"'Regarding allegations of starvation 
deaths general enquiries made by the 
Team indicate that the deaths attributed 
to starvation were actually cases of death 
caused by prolonged illness like T.B., 
diabetes, etc., commencing long before 
the scarcity conditions set in, malnutrition 
probably accelerating death in some cases. 
This has been attributed to starvation 
because of the psychology prevailing in 
the area." 

I do not know, Madam, who appointed thi» 
Committee. If Mr. Subramaniam appointed 
this Committee, he should have thrown this 
particular bunch of paper into the waste 
paper basket. It does not consist of a single 
doctor or medical man. I do not know if a 
botanist can certify about a starvation death. 
If that is so, then a botanist is here. 

SHRI N. PATRA (Orissa): You are capa-
ble of saying that though you do not know. 
You belong to Rajas and Maharajas. 

SHRI  LOKANATH   MISRA:    Do   not 
take his briefing. We are giving the verdict 
because we live with those people. We are 
one of those people. You fly in the air and 
you never come to the earth, and you are the 
person who could not fly from Bhubanesh-
war to Kalahandi even though you flew all 
the way. 

SHRI N. PATRA: When die you visit and 
start living among poor people? It is a news 
to us, 

(Interruption) 
THE  DEPUTY CHAIRMAN:    Order, 

order. 
SHRI C. SUBRAMANIAM: The hon. 

Member from Orissa wants to know when 
the hon. Member visited the area. 
SHRIMATI   NANDINI    SATPATHY: 
Did you visit the area? SHRI LOKANATH 
MISRA: I toured the 
entire area during the intersession period. 
Did the hon. Deputy Minister want to know 
or the hon. Member? The hon. Food and 
Agriculture Minister once acted as the liai-
son officer or public relations officer of the 
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[Shri Lokanath Misra] Governor; now he 
has started working as the public relations 
officer of an hon. Member o( this House. 
There is something revealing in the Hansard. 
It is an answer given in the British Parliament 
when an alien Government was ruling in this 
country, and what does it say? Even the 
Prime Minister here shirks responsibility to 
admit that there have been starvation deaths 
even though she had toured the area and 
must have collected all the information 
necessary. In spite of that she says that there 
have been no starvation deaths I am ashamed 
of this Government. Even an alien 
Government which did not owe any 
responsibility to the people as such—what 
does it say?   It says: 

"The question arose, how much blami 
attached to the Viceroy for not exercis-
ing the power entrusted to him in order 
to save the people. An interview upon 
the subject took place between the Lieu-
tenant Governor and the Viceroy, when 
the latter took the commonsense view, 
and intimated pretty strongly that the 
timj had arrived when the importation of 
rice should be allowed to take place. It 
was for the House to decide whether the 
Viceroy had properly discliarged his duty 
in the matter. In March a very important 
letter***was written on the 28th of 
December, 1865, by Sir Arthur Cotton, 
who, in the view of an impending 
famine, recommended that vast 
quantities of food should be imported, 
and that money should be given to the 
Irrigation Company to extend their 
works as much as possible, and to em-
ploy as many people as they could." 

These are proceedings of the ,House of Com-
mons of 1887 when a famine took place in 
1886 in Orissa.   This is the Hansard. 

SHRI P. N. SAPRU (Uttar Pradesh): 
From whose speech you were quoting? 

SHRI LOKANATH MISRA: I was quot-
ing from an hon. Member's speech in the 
House of Commons. 

SHRI P. N. SAPRU: What is the name of 
the hon. Member? 

SHRI LOKANATH MISRA: He is Mr. 
Stuart Mill. 

An alien government which did not owe 
anything to the people in general here went 

as far as that. Here is a Government that has 
been voted by the people, which shirks its 
responsibility in owning that there have been 
starvation dsaths in this country. I am really 
ashamed of it. But I would further request 
the Prime Minister to immediately sanction 
as much money as possible from the Centre 
so that Orissa gets out ol this difficulty and 
also to sanction further-money for the long-
range projects that have been set out in the 
memorandum which has already been 
submitted to her. 

SHRI S. SUPAKAR (Orissa): The 
strength of a chain lies in its weak-link and 
Orissa happens to be the weakest link in the 
chain of different States of India. About 35 
per cent of its population consists of either 
Adivasis or Harijans and economically it is 
most backward. This year the rains failed 
throughout India and therefore the 
predicament of the people, not merely of 
Orissa but of the whole of India, has been 
compared with the great famine that occurred 
about 100 years ago. This year's distress can 
be compared, having regard to the failure of 
rains, with the conditions tnat prevailed in 
1886 or in the year 1943 when the great 
Bengal Famine took place. It is not a 
question whether there have been starvation 
deaths or not, whether the distress can be 
compared with past famines or not. but we 
have to judge here in this House whether the 
Government has been doing what is possible 
to relieve such a distress, and the results will 
perhaps be judged when the history of this 
year is written either next year or some time 
thereafter when we compare the death rate 
that has prevailed during the last so many 
years with the death rate from the various 
sources that might have been there during 
this year. 

It has been asserted on the one hand by 
the Members of the Opposition that there 
have been starvation deaths and we have the 
report of the Chief Minister of Orissa that 
these reports of starvation deaths have been 
verified and have been found to be incorrect 
in all cases. 

AN HON. MEMBER:   That is correct. 

SHRI S. SUPAKAR: I have personally 
visited some of the areas of distress in the 
district of Sambalpur where reports and 
rumours were spread that there had been 
deaths from starvation in certain villages. 
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I personally visited those villages and made 
enquiries and found that no such death had 
taken place. 

SHRI BANKA BEHARY DAS: Have 
you gone... 

SHRI S. SUPAKAR: I went to Sambal-
pur District, I told you plainly. 

Now, what has the Government of Orissa 
done in the matter? I submit that when there 
was the failure of the rains, there were 
discussions in the Assembly on three 
successive occasions and Relief Committees 
have been formed in almost all the districts 
including the districts which are acutely 
affected, namely, Kalahandi, Bolangir and 
Sambalpur and in all those districts members 
of the opposition have been associated with 
the committees and their suggestions are 
given considerable weight in that matter. 

We have also suggested certain remedial 
measures to take extraordinary precautions 
and to gear up the administrative machinery 
to meet such an unusual situation. I feci that 
from the statement that was made today, it 
is apparent that the Government of Orissa 
and the Centre are doing their best to meet 
such a grave emergency. It is admitted that 
the State Government is prepared to meet 
the shortage, if any, of food and the State 
Government says that there is no scarcity so 
far as food supply is concerned. And that is 
also the report of the special Study Team 
that went from the Planning Commission. 

The main question is to provide adequate 
labour and to provide them with adequate 
wages and certain remedial measures have 
now been taken up to see that a sufficient 
number of people are employed, especially 
those who are of the vulnerable section of the 
society, the Adivasis and the Harijans; the y 
should be given work and they should be 
paid adequate wages. And it was said today 
that so far as the people who are not capable 
of working—the old, the infirm and those 
people who deserve gratuitous relief are 
concerned, a number of cards amounting to 
two lakhs have been arranged and are being 
distributed in all the schools, especially in 
the distress areas, mid-day meals are 
provided for the school children and other 
children. Though the summer vacation is 
due, the schools will not close and children, 

both school-going children and those who do 
not go to school, they will be provided meals 
at these centres.   Now, seeds have to be 
distributed, and we suggested about a month 
back that they must be distributed long 
before the monsoon actually starts. I think 
that that programme is also in progress.   
Now, a sum of Rs. 9 crores is being given by 
the Centre.   As I understand, they had 
already allotted about Rs. 1-6 crores to State   
Government of  Orissa—I   learn   it from an 
answer to a question that was put about two 
or three days back.   I understand that today 
about Rs. 3 crores extra have been allotted to 
the State and more will follow.   I also learn 
that taccavi loans which are very necessary 
for the sustenance to the small farmers and 
other farmers to the extent of Rs. 3J crores 
will also be   provided and it has been 
arranged that to the extent of Rs. 800, an 
agriculturist having a certain acreage of land 
will be provided loan.   The real need is to 
provide the agriculturists with loans  and also  
provide the   agricultural labourers, amongst 
whom are the most vulnerable section of the 
society, the   Adivasis and the Harijans, who 
are underfed and who are  most   backward   
economically,    with means of employment 
and by helping the agriculturists with loans 
the Government will also be helping indirectly 
the agricultural labourers who will be 
employed by these agriculturists in their 
fields.   These people who are at present in  
acute distress are habituated to agricultural 
labour, and not to such kinds of labour as 
earth work, road-building  and   other  similar  
employment. I am glad to learn that power 
tillers and tractors will be supplied in the 
areas where the people have parted with their 
bullocks and are not able to carry on the 
agricultural operations for that reason. 

Madam, besides the programme of pro-
viding gratuitous relief, mid-day meals and 
loans, it is essential for the Government to 
see that agricultural operations for the next 
agricultural season are carried on to the 
maximum extent. The Government, I hope, 
will do their best to help the agriculturists 
and thereby help not merely the landowner 
but also the agricultural labour so that the 
distress may be reduced to the minimum. 
Therefore, Madam, I feel that the 
Government, should keep a close watch on 
the progress of relief measures that are 
being undertaken by the State Government 
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[Shri S. Supakar] and do their best to see 
that the different classes of people, the 
agriculturists, the labourers, the old and the 
infirm are given the maximum help. By 
doing so we shall be able to reduce the 
distress to the maximum extent. 

So far as the question of supply of rice 
and paddy is concerned, 1 toured over the 
distressed area and I found that in some 
areas there was a preference for paddy over 
rice. I think the Government will do their 
best to see that rice and paddy are provided 
to the agriculturists. 

SHRI BANKA BEHARY DAS: So the 
Prime Minister's report is incorrect. 

SHRI S. SUPAKAR: She might be hav-
ing her own impression. I am giving my 
own when I say that in some areas people 
prefer paddy to rice. I need not agree with 
the Prime Minister on all the points. I have 
my own personal views and I must express 
them. Therefore , I would submit that 
arrangements must be made to see that rice 
and paddy are supplied to the farmers and 
the labourers at reasonable prices and, if 
possible, by subsidizing the price. 

Besides, I have another suggestion to make, 
Cheaper grains in the area, in which there is 
acute distress, should also be tried so that 
poorer people may be able to purchase them. 
And, instead of inedible things that they are 
forced to take, they should have better food 
at a cheaper rate having regard to their 
earning capacity and their paying capacity. 
These are some of the suggestions that I had 
to make. 

SHRIC. SUBRAMAN1AM: Please speak 
in English. 

SHRI  ATAL  BIHAR!   VAJPAYEE:   I 
am sorry. 
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SHRI BANKA BEHARY DAS: It is 61
nP as told by the Central Team. 

SHRI ATAL BIHARI VAJPAYEE: Now 
they have increased it to Re 1. That is what 
the Prime Minister has stated. 

SHRI BANKA BEHARY DAS: It is on 
a contract basis. 
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SHRI  C.   SUBRAMANIAM:   Raj 
Kalahandi was there. 

SHRI ATAL BIHARI VAJPAYEE: Not 
on the invitation of the Prime Min ster but 
of his own accord. 

SHRI C. SUBRAMANIAM : Why 
should he be invited ? He belonged to that 
constituency. 

SHRI ATAL BIHARI VAJPAYEE: But 
the Prime Minister should have shown the 
courtesy of inviting the Opposition mem-
bers to accompany her. This is the partisan 
attitude which is standing in the way of the 
Government and if the ruling party with its 
large majority cannot rise above party 
politics, it should not accuse the Opposition 
parties. This should apply as much to the 
ruling party as to the Opposition parlies. 
Thank you, Madam. 
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SHRI M. N. GOVJNDAN NA1R 
(Kerala): Mr. Vice-Chairman, here is 
another shameful story of millions of 
people in a State being brought to such 
great distress by the callous indifference 
of the Government both here and in the 
State. I have heard the speech of the 
Prime Minister. 1 read the report of the 
team which went to investigate the 
situation there in the State of Orissa. From 
all these certain things stand out. This is 
not the first time that we are discussing 
the subject of famine conditions in Orissa 
in this House. What was the attitude of the 
Food Minister on the previous occasions? 
Every time when this question was raised 
here he was taking a very wrong attitude. 
He was trying to find fault with the 
Opposition by saying that we were trying 
to raise the bogey about the situation 
there. But now after his own visit and 
after the Prime Minister had gone there I 
am glad that there is a change in their 
attitude. 

From the report of the team which visit-
ed Orissa certain things have emerged.   
Now they say that rice is available in all 
the shops and even in the open market the 
price is not very high, but the difficulty is 
that there are few people who can buy 
because the purchasing power of the 
people, the capa- i city of the people to 
buy, has been exhaust- | ed.   That is what 
the official   report   ays. But you should 
read this report bearing in mind the speech 
of my hon. friend Shri Banka Behary Das.   
He has explains I in detail how and why 
the purchasing capacity got   exhausted.   
He has   enumerated   the factors because 
of which the present position has been 
reached.   Why is it that the people can't 
buy rice even though it is available in the 
open market at Re. 1 per kg.? Now from 
the report it is clear that the Government 
have to give gratuitous relief to more than 
a lakh of people.   They are already giving 
it to a lakh of people and it has to be 
increased to two lakhs.   That is the 
situation to which the State has come. So   
according   to   the   admission   of  the 
Government there are two lakhs without 
any means to buy their rations.   Again I 
do not want to go into the discussion as to 
whether it was starvation death or death 
due to malnutrition but I want to point out 
that the indications were there from 
September onwards that the State of Orissa 
was going to be in the grip of famine, but 
the Govern- 

ment remained indifferent till it reached this 
stage. The situation will get further wor-
sened as soon as the rain starts, when the 
relief work is going to stop. 

SHRI  C. SUBRAMANIAM:  It  is not 
going to stop. 

SHRI M. N. GOV1NDAN NAIR: Your 
own team which went there says that be-
cause of rains they will have to give up the 
works that have been undertaken and that 
they are unable to find enough alternate 
work to be provided to the people who are 
now employed. They say that minor irri-
gation works could be conducted even dur-
ing the rainy season. But they have also 
pointed out certain difficulties. They are not 
sure of overcoming them. So they are not 
sure to what extent they will be able to carry 
on the relief work. Kindly go through the 
report once again. 

Then there is another question. Even the 
Prime Minister emphasized the necessity of 
helping the farmers with seeds. What is the 
present position in regard to that? 
According to their own report more than 6 
million acres of land have been affected and 
the availability of seeds from that State 
cannot be more than 1} lakh maunds. With 
my little information about paddy cultivation 
at least one maund of paddy would be 
necessary for one acre. 1 am not speaking 
about the modern Japanese type of cultiva-
tion because especially the farmers in Orissa 
and other backward areas follow the tradi-
tional method and according to that the 
paddy that would be necessary would be a 
maund per acre. 

SHRI C. SUBRAMANIAM: How many 
pounds is it'.' 

SHRI M. N. GOV1NDAN NAIR: I do 
not know that. 

SHRI C. SUBRAMANIAM: You do not 
know? 

SHRI M. N. GOVINDAN NAIR: Do you 
mean to say that less thafl one maund is 
enough? The question is, more than six 
million acres have been affected and do you 
mean to say that the li lakh maunds of seed 
that can be collected from Orissa will suffice 
for the farmers there? That is my point. The 
Minister seems to be extremely happy 
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was also collaborating with the Catholic 
Relief Centre.   T am pointing this out to show 
that the Government was indifferent; the  
other  social  organisations  were also 
indifferent and it was the Christian mission-
aries who had to come and start free kitchens 
there.   Now they say that more than 10,000 
people are being fed with free food.   So the 
point is you have allowed the situation to 
deteriorate to a stage where lakhs of people 
have to be given gratuitous relief.   Otherwise 
if the Government had taken serious note of 
the situation and given timely aid, the 
situation today would have been different.   
People could have been spared  so much 
misery which they are undergoing now. At 
least now in order that the condition may not 
further deteriorate the Government should 
take serious care to see that proper help is 
given to them for the next cultivation; relief 
work should be further intensified and loans 
etc. should be available in sufficient quantity 
so that they may be able to regain normalcy in 
the State soon. Thank you. 

SHRI N. PATRA: Mr. Vice-Chairman, at 
the outset I thank the Prime Minister for her 
recent tour of the drought-affected areas of 
Orissa. After reaching Orissa she did not 
stick to her scheduled programme but she 
went out of her way causing embarrassment 
to the security people and the people who 
had arranged her programme to see for 
herself the real conditions prevailing in the 
drought-affected areas and yet our friends in 
the Oppostion are not satisfied and they say 
that she is whitewashing the actual state of 
affairs. 

SHRI LOKANATH MISRA : But what is 
the embarrassment? 

SHRI N. PATRA: A Member of the 
Opposition was referring to the paraphernalia 
for the Prime Minister's visit. Where was 
that paraphernalia? I was referring to it. The 
Prime Minister has gone out of her way to 
see, to understand, the real situation 
prevailing there. In her statement she says 
that the situation is very acute. From what I 
hear from the Opposition Members, who 
criticise Government in so many words, I 
find that there is no concern among the 
Opposition Members for the drought-
affected areas. I am glad they are taking 
some interest... 

SHRI BANKA BEHARY DAS:  Have you 
gone to that area even once ? 

[Shri M. N. Govindan Nair] when I said 
that I did not know how many pounds made 
one maund and he is gloating over it.   The 
problem is not that.   According to your 
own report more than 6 million acres have 
been affected by drought and again 
according to their own report you cannot 
collect   more  than 1^ lakh maunds of seed.   
You have no plan to get seeds from other 
States.   These points have been discussed 
in the report and they say that with some 
strain perhaps it would be possible to 
collect a little more seeds from Orissa itself 
and the maximum that could be collected 
altogether may be 3 lakh maunds.   My 
point is, unless the Government takes seri-
ous note of this factor the situation will wors-
en further.   If not from Orissa, why can't 
they collect the necessary amount of paddy 
from other places for cultivation purposes ? 
Otherwise the same situation, I think, will 
repeat itself. 
Again with regard to bullocks etc. much 

discussion has taken place.   After visiting the 
cattle markets in the State the central team 
have come to the conclusion that large-scale   
sale of cattle has not taken place. But the 
speech of my hon. friend here will convince 
anybody that what has been said in the Report 
in this connection is not the real state of 
affairs.   In the report itself they say that 
tractors are necessary to be brought in and the 
Government wants to bring in some 200 
tractors but they say that getting 200 tractors 
and training people and all that will be 
difficult.   So it becomes clear that there is 
dearth of bullocks in that area and I do not 
know how the Government is going to face 
that situation.   So my point is, instead of 
trying to blame the Opposition they have to 
admit that they have been very late in 
recognising the seriousness of the situation.   
If today the children were smiling and they 
were not as weak as they would be in a 
famine-stricken area, that is because during 
the last few weeks some free food was being 
given to them.   Free kitchens were opened 
and some relief work had been started there.   
But why do you permit a situation to 
deteriorate like this when even in September 
you could know that the State was going to be 
in the grip of famine?   And it is very 
interesting to remember that the first kitchen 
was opened, not at the instance of the 
Government, but by the Catholic Relief 
Centre.   It is they who came into the field 
first.   Of course the Bharat Sewak Samaj i 
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SHRI N. PATRA: My friend, you were 
absent when the Appropriation Bill was 
being discussed here. Then 1 had stated that I 
had gone there before I came to Parliament. 
1 had myself been there. Do not boast 
yourself as a social worker. You were never a 
social worker. I have worked for the poor and 
the down-trodden for decades and decades. 
You are a youngster. You are a minor before 
me in service, but you are questioning me, as 
you were questioning Mr. Supakar. Before I 
came here I had visited the worst drought-
affected areas, made a tour for three long 
days. 

Our friend in the Opposition accuses the 
Food Minister for having sent rice to Kerala. 
Friends in the Opposition wanted to see the 
worst situation created in Kerala and they 
wanted to see that rice from a surplus State 
like Orissa should not be rushed there. But 
there was the difficulty about rice? I have 
visited Kalahandi and Kantabanji area also. 
1 have visited the relief centres. I have 
visited the bazaars. I have visited the 
different market places and visited the fair 
price shops. Rice is ample, but the real 
trouble is the people have no purchasing 
power. In this backward area of Oris a, the 
people have lost their purchasing power. If 
the Opposition Members expect that the 
Government should have freely distributed 
rice, that would have been a different matter. 
Therefore, the sending of rice to Kerala 
never created any famine condition. Ample 
rice was always available in the drought-
affected areas, but the people have lost all 
their purchasing power, because there was 
acute drought. 

SHRI LOKANATH MISRA: Are you 
still sending rice? 

SHRI N. PATRA: Still the Orissa Govern-
ment has one lakh tonnes in its stores. 
(Interruptions) Should acute conditions in 
other parts of the country arise, Orissa should 
co-operate. Instead, the Opposition Members 
say that they require crores and crores of 
rupees from the Central exchequer. When 
they seek help from the merchants and 
different classes of people, they say Orissa 
rice should not go out. What is it? I cannot 
understand this kind of reasoning. You 
expect people even from European countries 
to get concerned about the drought-affected 
areas and famine conditions prevailing 
somewhere else, but you iay that we sould 
keep quiet and we should 

not send out any rice from Orissa. Sending 
away the stock is not the real problem. The 
purchasing power of the people is the real 
issue at stake. When the Food Minister, 
when the Prime Minister when the experts 
have visited there and formulated plans, 
when they have made fool-proof 
arrangements, they are at their wits end; they 
want to raise the issue like this, whether the 
death is due to malnutrition or whether the 
death is due to starvation. If the Members 
cared or showed great concern about these 
people, they must have, at least after the 
Prime Minister's visit, who sanctioned 
immediately a sum of Rs. 2 crores for famine 
relief, shown a cooperative attitude. 

SHRI LOKANATH MISRA: Join the 
chorus. 

SHRI N. PATRA: The friends from the 
Opposition should rise to the occasion and 
organise some relief camps in that area. One 
of the hon. friends in the Opposition is 
concerned about the contractors, about the 
bidi merchants exploiting labour. Why 
should not these advisers go and organise 
relief work if they are concerned about these 
Adivasi people, concerned about these 
backward people? Why should they not send 
their social workers, organise some co-
operative societies, organise labour. They 
call themselves social workers. They are 
simply watching the economic conditions of 
the people. Why should they not go and 
organise some relief camps, some labour co-
operative societies for helping them in that 
process? 

SHRI BANK A BEHARY DAS: We are 
also co-operating in that area. We are also 
there. 

SHRI G. MURAHARI: You create all the 
famines and we are to help you. 

SHRI N. PATRA: I know that one of them 
is a PSP man. The others are Sarvo-daya 
workers. (Interruption) I know the man who 
is there. They claim him to be their man, but 
he is a contractor of Orissa. He belongs to the 
Praja Socialist Party. Such people are there 
for making profits out of his contractors. He 
professes to be a philanthropist. I do not 
know what philanthropy is there. They are 
taking help from the Government and are 
distributing it in their own way. This is the 
kind of relief work they are doing. This is the 
part [ which your Party has played so far.   
You 
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[Shri N. Patra] have not offered 
suggestions in a positive or constructive way. 
On a belated day, after every arrangement 
has been made, you come now with some 
motion and you want to raise a controversy 
about the death, whether the death was due to 
starvation or due to malnutrition. No useful 
purpose will be served by this. You have no 
constructive programme. You are out and out 
to criticise the administration. We except 
nothing more from you. We do not want your 
friendship also. We want the Government to 
take a long-range Tiew. Drought is a 
recurring feature in such backward areas. 
Therefore, a long-term, phased programme 
should be undertaken and it should be 
implemented gradually in order to see that a 
single drought should not disturb the eco-
nomy of the country so much. I request the 
Government to pay due attention to this. 1 
again expect the Members of the Opposition 
to make a constructive approach to this 
problem and help to relieve the. distress of 
the down-trodden people of Orissa. 

SHRI C. SUBRAMANIAM: Mr. Vice-
Chairman, when I rise to reply to the 
debate, I do not do so in a spirit of corssing 
swords with the hon. Members of the 
Opposition or in a spirit of scoring 
debating points. We are dealing with a 
situation in which there is human misery 
and acute suffering and, therefore, our 
approach has got to be how to avoid this, 
how to alleviate misery, how to prevent 
starvation.   While we are struggling with 
this immediate problem, at the same time 
we have to take a longer perspective and 
take measures to see that these conditions 
will not recur again, not only in Orissa but 
also in any other part of the country.   The 
Prime Minister has visited the State.   
Originally she had a programme to be there 
for two days.   She extended ii by another 
day.   As was pointed out by hon. 
Members, she visited areas where she was 
not scheduled to visit, so that there may be 
an element of surprise, to see the condi-
tions for herself.   She has made a report to 
this House and I am sorry to note that my 
hon. friend, Mr. Vajpayee, was disappoint-
ed with it.   I do not know in what respect, 
because she said that the condition was 
under control or she did not find the condi-
tions which were depicted by certain per-
sons.   But to a certain extent we should be 
happy and feel satisfied that the conditions 
are not only under control but conditions 

have somewhat improved. The point for 
consideration is this, and that has been 
stressed by many hon. Members, tha* sures 
should be such that we should avoid 
starvation, we should avoid misery and we 
should avoid suffering. 1 shall come to what 
happened in the past, but 1 would like the 
hon. Members to look into what is being 
done now, what is being attempted now, 
whether this is adequate or something more 
has got to be done. If any constructive 
suggestion comes from any hon. Member 
that something more has got to be done, the 
Government would certainly look into it and 
see, if those measures are found to be 
necessary, that they are taken up. and we are 
not going to say that this comes from an 
Opposition Member or a Member of the 
Congress Party. The point for consideration 
would be whether those suggestions are 
constructive, whether the measures suggested 
are necessary for the purpose of meeting the 
situation. Therefore, it is from that point of 
view I would like to place before the House 
what is being done now, whal ing attempted. 

As hon. Members are aware, the State 
Government naturally with the assistance of 
the Central Government—because no State 
Government will have adequate resources to 
meet a situation of this sort—is making a 
threefold approach to this problem.   The 
first thing is to provide employment to the 
people who are in a position to put in some 
work.   As far as that is concerned, I do not 
think any hon. Member mentioned that as it 
is, what ever might have been done in the 
past, there are not enough number of works. 
I do not hear any such complaint now.   My 
own understanding of the situation is, with 
the reports available and also with what the 
Prime Minister herself has seen, that suffi-
cient number of works have been started at 
intervals so that they will be easily accessible 
to people who want to take advantage of 
these works.   That is one aspect of it, and 
this is a very important aspect because it is 
only on this basis we would be able to 
provide the purchasing power which is lack-
ing in the people, and it is with reference to 
that that certain deficiencies were noticed. 
Not only now, as the hon. Members arc 
pointing it out, but even earlier it came out 
that even though these works have been 
provided for, the capacity of the persons who 
are working here to earn a wage is limited. 
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They are not able to work as in normal times 
for eight hours to turn out a certain quantity 
of work and on that basis to earn a living 
wage. Because of the general conditions 
existing there, they are in a position to work 
only for three or four or five hours, and 
working for three or four hours, to this 
limited extent, they are unable to earn a 
wage which would be able to meet their 
requirements. Therefore, this point hu been 
taken up, and now the Government of Orissa 
has agreed to see that everybody is assured 
that he earns at least Re. 1 minimum—and it 
should be possible that thty should be 
enabled to earn a little more, but the 
minimum is this, whether he or she is able to 
turn out work or not adequate to earn this 
wage. This is one aspect that has been taken 
up, not only the provision of relief works but 
also to enable them to see that they earn a 
wage which would be sufficient to meet 
their daily requirements. 

The second aspect which was brought out 
by some hon. Members is that this relief 
work will have to be carried on till it is 
necessary, till there is necessity for this relief 
work. In that connection I think the hon. 
Member, Shri Govindan Nair, made the 
point as to what we were going to do after 
the monsoon, for example. This aspect of the 
matter has been gone into. I do agree that 
some of the works which are being executed 
now cannot be taken up, cannot be done 
once the monsoon breaks out. Therefore, the 
Orissa Government is identifying other 
works which can be tab n up during the 
monsoon so that a number of works will be 
there to provide employment. But at the same 
time we also have got to see that there is 
sufficient agricultural labour available for 
agricultural operations. If we provide 
conditions in which all the agrici 1-tural 
labour will be attracted to these relief works, 
then the agricultural operation Itself would 
suffer and then the next season will be 
worse. Therefore, we have got to ensure 
while we carry on the relief works that the 
agricultural operations are not affected in 
any way. Therefore, a balance will have to 
be struck, and I have no doubt in my mind 
with reference to what we would be 
undertaking even after the breaking of the 
monsoon, if any necessity is there for 
providing employment, that will be looked 
after and at the same time people will also 
go for agricultural operations and earn their 
wages there and by those operations 
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they will be able to raise the crop which 
alone will provide the purchasing power and 
also the foodgrains for supply to the people 
which would be happening in October or 
November. So this aspect is being kept in 
mind. Therefore, the first approach is 
provision of these relief works, and that has 
to be taken care of and after the monsoon to 
the extent necessary minimum wages should 
be assured to them. 

The second aspect is this. The way in 
which this has been tackled is by giving of 
gratuitous relief. There are persons who are 
old and infirm. There are persons who are 
affected by disease, who are not in a position 
to come to these relief works and put in any 
sort of work, and therefore they have got to 
be taken care of. It is not as if any family in 
these conditions will be able to take care of 
these old persons or infirm persons or 
diseased persons. Therefore, gratuitous 
relief has been given by supplying cards to 
these people and assuring them a supply of 
290 grams of foodgrains in the form of rice 
or wheat. This is being taken care of thus. 
Already 1 lakh cards have been distributed, 
but this is not adequate, and therefore we 
have requested the Orissa Government and 
they have agreed that they would distribute 
cards for another 1 lakh of people so that 
gratuitous for these old and disabled persons 
will be adequate to meet the situation. If 
more numbers will have to be brought into it, 
we will have to consider it after distributing 
these things; but the present estimate is that 
it would be possible to contain the situation, 
to meet the situation, by distributing another 
1 lakh cards. This is the second way in 
which the situation is being met. 

The third thing is the feeding programme, 
feeding programme particularly for the chil-
dren. As hon. Members from Orissa should 
be aware—and other Members should be 
also aware of it—there is a school-feeding 
programme in Orissa. In this connection—
and it is not for the purpose of earning the 
kudos of the House—I would like to 
mention that this is a programme which I 
initiated in Madras when I was the 
Education Minister there and now it has 
spread throughout the country, and because 
of this programme the school children are 
being given midday meal in the form of milk, 
some corn, some vitamin tablets and various 
other things. While we are continuing the 
school lunch programme, we are try- 
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[Shri C. Subramaniam] ing to bring 
children who are not in school also into this 
feeding programme so that the child 
population will be taken care of. This is 
rather a difficult thing particularly to bring 
into this programme the non-school children. 
But every attempt is being made for this 
purpose and we have attained some success 
in that. I hope and trust that because of this 
children would come into this more and 
more. Here also we are taking care to see 
that it is a sufficiently nutritious food. As 
was pointed out by the Prime Minister, our 
first priority should be to see that our 
children are saved as even children were 
saved during the Second World War; in spite 
of ration and everything children were taken 
care of; as a matter of fact the health of 
children improved during those days. 
Therefore, our attempt should be to see that 
the children get the first priority and they get 
into this feeding programme. And as I have 
already stated, I am sure the House would 
recollect this. When I was talking about this 
coming scarcity condition, I emphasised one 
point that when the scarcity conditions 
developed, we should see that the children 
did not suffer. When the children suffer, not 
only they suffer for the present, but the next 
generation is also affected, when they 
become adults. That is why I emphasised 
that socialism should start with children 
rather than with others. Therefore it is 
necessary to see that the children are 
properly taken care of and I am glad that the 
Prime Minister has emphasised this aspect 
further. ttTuE DEPUTY CHAIRMAN in the 
Chair] My own view is—and I have 
expressed it before—that while we take up 
this programme of child welfare, feeding the 
children and others in this distress, this 
should not be merely a distress-relief 
programme, but this should be a permanent 
programme of child welfare. Then only 
perhaps willwe be able to build up a 
society—if not for the present but in the 
coming generation—which will consist of a 
properly brought up, trained and educated 
generation, which we would be preparing for 
the future. Therefore that has also been taken 
up. 

Madam, I am sorry, Shri Govindan Nair 
is missing. There is always a tendency 
amongst the Members there to make a 
ipeech and then go away. I think Shri 
Govindan Nair said that the Christian 
missionaries were the pioneers in this field. 

I do not minimise in any way the work done 
by them. They have done very good work 
and we are grateful to them. But not only 
did they do the work. The hon. Deputy 
Minister has given me a list of others. The 
Red Cross is there, the State Council for 
Child Welfare is functioning, the Bharat 
Sewak Samaj is functioning there, various 
women's organisations are functioning there, 
the Sarvodaya workers are functioning there. 
Then they have also got what they call the 
Orissa Drought Relief Committee. We know 
that all these organisations are there. 
Therefore, let him not sit here and be under 
the impression that it is merely purely the 
Chrisitian missionaries' organisation which 
has come forward. All the other voluntary 
organisations have also come forward and 
they are doing excellent work, particularly in 
the free feeding programme. It is being 
taken care of by such voluntary orga-
nisations. Therefore they are doing excellent 
work. Therefore, let us not, for the purpose 
of throwing some mud or stone at the 
Government say that nothing is being done, 
that these voluntary organisations are not 
there. They are being encouraged by the 
Government; all the resources are being 
made available to those voluntary organisa-
tions for the purpose of carrying on these 
relief operations. Therefore, I want to 
emphasise that voluntary organisations have 
come forward and I have no doubt that there 
is further scope for further organisations to 
come forward and take up this matter. 

Therefore this 3-pronged approach to 
relief has been undertaken and I can give 
this assurance. Whatever might have been in 
the past, particularly from the month of 
March and more so from the month of April, 
a good deal of work has been done; relief 
work has been undertaken. That is how the 
situation has been brought under control. 1 
do not see why people, particularly the hon. 
Members, should feel disappointed when we 
say that the situation has been brought under 
control. It looks as if they would be happy if 
it is out of control. Particularly some foreign 
papers also have written that the conditions 
are such that they would die like flies. Will 
you be satisfied if the Prime Minister gets up 
and says, well, we are going to die in 
millions ? I think the hon. Member who 
moved this motion said that the 1943 Bengal 
conditions were to be seen here and that it 
was the same 
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condition as in 1866. I do agree that the 
conditions are almost the same. But the 
Government is different, the organisation 
that is tackling this is different. And 
therefore I want to give this assurance that 
we are not going to allow 1866 to be repeated 
where one million people died, one-third of 
population, and more than one million head 
of cattle perished. That is not going to 
happen. We are not going to allow 1943 to 
be enacted here—what happened in (Calcutta. 
This Government takes the responsibility to 
see that this misery is relieved, that 
starvation is prevented. It is the res-
ponsibility of the Government. To the extent 
we fail, we fail in our responsibility. I am 
prepared to accept it. Therefore, there is no 
question of running away from the res-
ponsibility. We have undertaken that res-
ponsibility and we are not going to run away 
from it. 

SHRI BANK A BEHARY DAS: You 
woke up too late. 

SHRI C. SUBRAMANIAM: I will c< me 
to that. 

This is how the situation is being. . . 
THE DEPUTY CHAIRMAN: How long 

will you take? We have got a half-an-hour 
discussion. 

SHRI C. SUBRAMANIAM: I should be 
given some more time. Having heard the 
debate, I should be given time to deal with 
the debate. I can sit down even now if you 
are satisfied with it. I am in the hands of the 
House. If they think that this is enough, I 
am prepared to sit down. 

SHRI RAJENDRA PRATAP SINHA 
(Bihar): The Minister should be given time. 

THE DEPUTY CHAIRMAN: Five mi-
nutes or ten minutes ? 

SHRI C. SUBRAMANIAM: Five or ten 
minutes; not more than that. 

THE DEPUTY CHAIRMAN: You don't 
mind, Mr. Vajpayee? 

SHRI   ATAL   BIHARI   VAJPAYEE: 
No. 

SHRI C. SUBRAMANIAM: I will try to 
compress my ideas. 

At far ai the State Government is concern-
ed—I will come to the Central Government 
later on—it was pointed out even in August/ 
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September when there was a discussion in the 
Legislative Assembly and the developing 
situation was discussed then. It is not as if 
nothing was done. Certain measures were 
undertaken for the purpose of meeting the 
situation. Again, there was a discussion in 
December. And I have got the printed 
proceedings of the House. Not only was 
there a discusson, but also the various 
measures which were to be undertaken are 
given there. Moneys have been allotted and 
measures have been taken. And therefore it 
is not as if the Orissa Government was just 
sleeping. And if the hon. Members say that it 
was not adequate, I am prepared to agree 
with them to a certain extent. But why that 
happened? I am sorry, the hon. Shri M. N. 
Govlndan Nair is not here. I have been 
shouting and I have been telling this hon. 
House and also the other House, Parliament, 
that we are going to face a very difficult 
situation in the country and that we should 
be prepared for it. And the Communist 
friends and their fellow-travellers were 
saying that there is a Food Minister who is 
raising a scare in the country, who just wants 
to raise this scare for the purpose of getting 
food aid from abroad. But now the very 
same Member has the temerity to say that I 
have objected to, what he considers, the 
Opposition's scare-mongering. As a matter 
of fact, I tried not only to forewarn the 
country but also make it aware of the 
situation and place it before this House. 
Also the Government did take anticipatory 
measures. But for this, this, we would have 
faced not only 1866, we would have faced 
1943, but also a much worse situation. Even 
with all these things, what is being said is 
that there have been a few deaths—I will 
deal with that also—that 15 or 20 deaths 
have taken place in this village or that 
village. Therefore the question for 
consideration is whether taking into 
consideration the circumstances, we did not 
take any anticipatory measures, if there has 
been any stepping down of our efforts. I will 
charge the Opposition, particularly those 
who are shouting loudly that we should not 
get aid, that the condition is satisfactory, 
that the Food Minister is creating a scare. As 
a matter of fact, many papers were also say-
ing that unnecessary scare is being created, 
that there is absolutely no anxiety and that 
there are no famine conditions. Therefore if 
anybody created a sense of complacency 
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[ShriC. Subramaniam] in the country, I 
would charge those who were at that time 
creating this impression that the Food 
Minister is creating a scare there, that there is 
absolutely no difficult situation, that 
everything is all right, provided we leave 
things to themselves. Therefore, if at all 
anybody has got to be charged for this 
complacency, it is those who tried to create 
an atmosphere of complacency at that time. 
Now they come and talk in terms of accusing 
this Government, of accusing me. But, let 
alone that, what is important now is, 
particularly from the month of March and 
especially from April, the effort has been 
further intensified and with the visit of the 
Prime Minister, I have no doubt in my mind 
that further intensification of efforts would 
take place. I think we can be assured, and we 
can have the confidence that everything will 
be done for the purpose of seeing that the 
situation not only is brought under control 
but the situation goes on improving from day 
to day, from week to week, from month to 
month. But as I have already stated, this is 
not the effect of merely one failure of 
monsoon alone. But unfortunately, the 
economic conditions are such that even one 
failure of monsoon immediately breaks down 
the economy there because the conditions are 
so backward there. Therefore, I am glad that 
the Prime Minister has got herself committed 
—and that is a commitment of the Govern-
ment made by the Prime Minister—that there 
should bs long-term measures to see that 
there is economic development in this a ea. 
And when we say 'economic development of 
this area', it is not merely an underdeveloped 
area, it is an area where we have a large 
percentage of Adivasis, the Scheduled Tribes 
and the Scheduled Castes, the most 
backward citizens of our country. Parti-
cularly, when we talk of socialism, they are 
entitled to get priority consideration with 
regard to economic development. Therefore, 
it should be our effort and it should be the 
function of the Planning Commission to 
allocate priority to the economic develop-
ment of these areas, not only in Orissa but in 
the other parts of the country also. 

Madam, I have no doubt in my mind that, 
while this has brought some distress and 
created difficulties for us, this itself would be 
a starting point or a blessing for this year 
provided we implement what we have pro-
mised, that we give priority and bring about 

economic development this year. This is a 
most important thing. Therefore, I am 
hoping while there is evil everywhere, out of 
evil sometimes good comes out. And while 
we are taking measures to meet the imme-
diate situation, if out of this situation a long-
term economic development is planned and 
implemented in this area, that would be the 
greatest blessing that can come out of this. I 
hope it would come out and it has to come 
out out of it; otherwise while we might save 
the situation this year, we may be facing a 
worse situation later. 

Therefore, Madam, I am glad that this 
situation has been discussed here and I am 
glad that hon'ble Members expressed great 
concern about this situation in which we 
have to be concerned about, and the only 
assurance I can give to the hon'ble Members 
is that while they have every right to criticise 
the Government—we welcome any construc-
tive criticism and even sometimes unjustified 
criticism—what is important is that out of 
this criticism whatever lethargy has been 
there, if there had been any lethargy, here-
after at least we should see that the action is 
prompt, that the action is adequate and 
through this prompt and adequate action we 
meet the situation, contain the situation and 
improve the situation. Thank you, Madam. 

HALF-AN-HOUR    DISCUSSION    RE 
SPECIAL PROGRAMME ON 

NETAJI'S BIRTH ANNIVERSARY 
THE DEPUTY CHAIRMAN: May I at 

the outset say that Mr. Vajpayee would get 
ten minutes. There are six names before me, 
but they can only put questions for 
elucidation, no speech. 

SHRI LOKANATH MISRA (Orissa): but 
the Order Paper contains only three names. 

THE DEPUTY CHAIRMAN: One can 
speak and the others can put questions. 
SHRI LOKANATH MISRA:    But... THE 
DEPUTY CHAIRMAN: I hope you have 
read the rules. 

SHRI LOKANATH MISRA: Then my 
name should not have been tagged on to the 
first name. 

THE DEPUTY CHAIRMAN: In half-an-
hour we cannot have so many speeches. Mr. 
Vajpayee. 


